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(¢) Yes, Sir.

(d) Sarapadi Hydroelectric Project (3x30
MW) has been accorded techno-economic
approval by Central Electricity Authority in
December, 2990 at an estimated cost of Rs.
166.02 crores. The investment approval will
be given after environment clearance is
accorded by Ministry of Environment and
Forests.

Three Thermal Project viz. Raichur
Thermal Power Station Stage-11l (S00MW),
Vijayanagar Thermal Power Station (500
MW) and Cham-alapura Thermal Power
Station (500 MW) have been referred to
Central Electricity Authority for their clear-
ance. The clearance of these projects is
dependent on various inputs/statutory
clearances such as coal linkage, clearances of
Ministry of Environment and Forests, Central
Water Commission on Water availability,
Civil Aviation, Transmission System, etc.
Karnataka Power Corporation Limited has
been requested to tie-up inputs/clearances.

Financial assistance by World Bank to
improve distribution of Eleetricity in
Andhra Pradesh

4369. DR. NARREDDY THULASI
REDDY: Will the Minister of POWER be
pleased to state.

(a) whether it is a fact that World Bank
has agreed to provide financial assistance for
improving distribution and transmission of
electricity in Andhra Pradesh; and

(b) if so, the details thereof?

THE MINISTER OF STATE
OF THE MINISTRY OF POWER
(SHRI KALP NATH  RAID: (a)
and (b) According to APSEB the
World Bank has approved a Project
for augmentation of electrical distri
bution system in cyclone prone area
in the coastal districts of Andhra
Pradesh at a total cost of about
Rs. 161  crores. The major
works covered under the project are provision
of 132KV and 33KV injection  points,
erection of overheads
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lines/underground cables at various voltage
levels, re-engineering of substations and
special tools and plants.

a-fsot ote W Fawg Jearen & o

4370. st fm oA amﬁqa
Gy ag T #r PO &40 fE

(F) #n a3 == § 5 W,
1992 # GLHT{ 1992 7t mafy &
st o-fraedt fa § fem-sarem
¥ ogdr Wy B

(=) afx g, @Y 7@ FW
afgma &

(W) 7y ag @9 3 &
aamaﬁaﬁtﬁmﬁiﬁ‘rmw

fa?xrsfr Al sr?mr?a i
g‘}?ﬁ- 4 . ;;ﬁ'-":

¥} afy g, @ w98 WI
w-wgw“r F1 BMfda T SR TE@T
¥ e B v ¥ mawq fay ww

5 o2

F F FIR

3 %

ﬁmqam%tmﬁaﬁ éﬁ
weqemg 7)) ¢ (%) WT (®) W

e, 1992 # wafs & A aw
¥ oo fagm ) 4 fayg saRe &t
59 vlqesﬁl’mﬂqﬁzmaaﬁ»
wqwammmm
219061 fafema gfaz a1 S1f% 217,

FH & TTE F

(w) fagg wmRw § adAr gW

¥ yum gl ¥ sEmAEl & orEy v
fea mw @R ¥
() s (3) soTwr TR

qIEER. T GUTERE AravasATHi
#% fawd ¥ faw S [RAT FURAT



319 Written Answers

@ fagan same F fag s
AT FOAT A, F ATES qAET
A I ;AT g & ot g
1992-93 & HTT AMgA T 3,
T T AT ST (FNAE WA
den faamr  (AEomHoTe)  EmI
A%, 1992 § W@ AT & 1 aef,
g Sawm At € § 5 oaw owx
AT AWMYHA @A, Jarfw - m|
TIATA ANET qUT &, F Fvw fage
e # wifer &0 oW 3§ w0

-

a9 wafs & stoa qu fasr sga )

“‘ﬁ

Non-Payment of Salary to Employees of
Assam State Electricity Board

4371. SHRI BHADRESWAR BUR-
AGOHAIN: Will the Minister of POWER be
pleased to state:

(a) whether the Central Government are
aware that Assam is on the verge of an acute
power shortage due to stoppage of salary of
the employees of Assam State Electric Board
since last months; and

(b) if so, whether the Central Go-
vernment propose to provide any financial
assistance to Assam State Electric Board in
order to resolve the crisis?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP
NATH RAI): (a) and (b) According to Assam
State Electricity Board, there has been a cash
problem as the Board has received Rs. 12.28
crores and Rs. 15.00 crores towards Non-Plan
and Plan respectively from the State Govern-
ment upto July, 1992 against Rs. 29.12 crores
and Rs. 41.40 crores due from the State
Government. The salary for the month of July
was paid! from 4th  August, 1992.
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Implementation of Power Bond Scheme

4372. SHRI MENTAY PADMANA-
BHAM: Will the Minister of POWER be
pleased to state:

(a) whether Government's attention has
been drawn to a news item appearing in
'Economic Times' dated 28th July, 1992
captioned "Power Ministry studying new
options to raise funds";

(b) whether it is a fact that the power
bonds scheme is a failure;

(c) what steps does Government propose
to take to raise funds to invest in power
sector;

(d) whether the failure Of power bond!
scheme will affect on-going projects in the
power sector; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP
NATH RAI): (a) Yes, Sir.

(b) to (c) It is proposed to raise funds for
power projects through internal resources of
the existing undertakings, Bonds, as well as
assist-. ance from multi-lateral funding agen-
cies. Planning Commission has allocated
Bonds worth Rs. 2367 crores to the Ministry
of Power during 1992-93. It is pre-mature to
consider the extent of subscriptions to the
Bonds, at this stage.

Payment not made by UPSEB to
contractor

4373. SHRI RAJUBHAI A. PARMAR:
Will the Minister of POWER be pleased to
state:

(a) whether Government have received
any complaint to the effect



